264.

Discretionary Grants For Development Works

SHRI NEERAJ SHARMA, M.L.A.: Will the Deputy Chief Minister be
pleased to state:-

a) whether it is a fact that the grant of 5 Crore Rupees has been released to
every Legislator by the Chief Minister of Haryana as discretionary grant for
the development works out of which Rs.1,10,24,000 had been released by
me for the development works for rural area in my constituency and out of
which Rs.77,34,000/- has been sanctioned by the Government but the files
are lying pending since 10.7.2020 in the concerned office; and

b) if so, the reasons thereof ?

Reply
DUSHYANT CHAUTALA DEPUTY CHIEF MINISTER, HARYANA

Sir,

The estimates of 8 works for Rs.1,00,24,000/-, received under CM
Announcement Code No0.25284 in respect of Faridabad NIT Constituency, were
examined by the department and only 5 estimates of Rs.77,34,000/- were found in
order and submitted to the Government. The same has been approved by the

Government.
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